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(d) 

Group 'A' 

1985 6 

1986 2 

1987 4 

DA VP Advertllements to Newspapers 

891. SHRI KAMAL CHAUDHRY' Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND INFORMATION AND 
BROADCASTING be pleased to state: 

(8) the names of daily newspapers 
published from Punjab and Chandigarh 
which were given advertisements by 
Directorate of Audio Visual Publicity 
during the last two years ending 
December, 1987 with quantum of 
advertisements given to each newspaper; 

(b) whether there have been complaints 
regarding discrimination in allotment of 
DAVP advertisements to the newspapers; 
and 

'S' 'C' 

7 

4 6 

2 

(c) if so. the .details thereof? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCASTING 
(SHRI H. K. L BHAGA T): (a) The names 
are given in the Statement below The 
information relating to quantum of 
advertisements given to each newspaper 
is treated as confidential and is not 
disclosed in public interest The 
advertisements are, however, released 
strictly on a fair and non-d.scnminatory 
basis and in accordance with the 
provisions contained in the Advertising 
Policy of the Government. 

(b) No, Sir. 

(c) Does not arise. 

STATEMENT 

Names of Dally Newspapers Published from PunJab & Chandig8rh whIch were given 
Advertisements by DAVP durmg the Period 1.4.86 to 31.3.87 and 1 4.87 to 30.9.87 (As the 

records are maintamed on the financial year baSIS the mformatlOn has been given 
accordmgly) 

1.4 86 to 31 3.87 1 4.87 to 30 9.87 

1. Indian Express, Chandlgarh English 1 Indian Express, Chand'garh 
2 Tribune, Chandigarh 

1. 
2 
3. 
4. 
5. 
6. 

Oainik Tribune, Chandigarh 
Punjab Kesri, Jatandhar 
Hindi Milap, Jatandhar 
Veer Pratap, Jalandhar 
Bharat Desh Hamsra, Patiala 
Pilot,Bhatinda 

Hindi 

2 Tribune, Chandlgarh 
3 Punjab Mail, Chandlgarh 

1 
2. 
3 
4. 
5. 

Oainlk Tribune, Chand'Qarh 
Punjab Kesri, Jalandhar 
Hind. Milap. 'Jalandhar 
Veer Pratap, Jalandhar 
Sharat Desh Hamars, Patiala 
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1.4.86 to 31.3.87 

\ Urdu 

1. Pratap, Jalandhar 
2. Milap, Jalandhar 
3. Hindsamachar, JaJandhar 
4. Mehnat. Jalandhar 
5. Punjab Bulletin, Ludhlana 
6. Sarna;. ludhiana 
7. Ludhiana Express. Ludhiana 
8. Ludhiana Post, Ludhiana 
9. Panchhi, Ludhiana 

10. Rohjan. ludhiana 

Punjabl 

1 Ajit. Jalandhar 
2. Jagbani, Jalandhar 
3. Akali Patrika, Jalandhar 
4. Nawan Zamana. Jalandhar 
5. Lok Lahar, Jalandhar 
6. Jantak lahar, Jalandhar 
7. Punjabi Tribune, Chandigarh 

8. Raniit. Patiata 
9. Dharaledar, Patiala 

10. Chardikala, Patiala 
11. Navin Saver. Patiala 
12. Senapati, Patiala 
13. Pahu Phutti,Patiala 
14. Suraj. Ludhiana 
15. Tarjuman. Ludhiana 
16. Jag Jot, Ludhiana 
17. Sarvodaya Sansar. Phillor 
18. Ranjlt. Bhatinda 
19. Kaumi Den, Sangrur 

Teleca8l of AcIvet'tIMnwIt of Pun ....... 

892. SHRI SANAT KUMAR MANDAl: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the Indian Dental 
Association made a plea on 21 January 
'988 to ban commercial advertisements of 
pasn masalas on Doordarshan and AJ.R.: 
and 

(b) If so, the reaction of Govemment 
thereto? 

1.4.87 to 30.9.87 

1. Pratap,Jalandhar 
2. Milap,JaJandhar 
3. Hi ndsamachar, Jalandhar 
4. Mehnat, Jalandhar 
5. Punjab Buffetin, Ludhiana 
6. Samaj. Ludhiana 
7. Ludhiana Express, Ludhiana 
8. Ludhi3na Post, Ludhiana 
9. Panchhi, Ludhiana 

10. Rohjan, Ludhiana 

1. Ajit, Jalandhar 
2. Jagbani, Jalandhar 
3. Akali Patrika, Jalandhar 
4. Nawan lamana, Jalandhar 
5. Lok Lahar, Jatandhar 
6. Jantak Lahar, Jalandhar . 
7. Punjabi Tribune, Chandigarh 
8. Nidar, Chandigarh 
9. Ranjit, Patiale 
10. Dharaledar, Patiala 

11. Chardikala, Patla'a 
12. Navin Saver, Pat.ala 
13. Senapatl, Patiala 
14. Pahu Phutti. Patlala 
15. Suraj, Ludhi,na 
16. Tarjuman, Ludhiana 
17. Jag Jot, Ludhiana 
18. Sarvodaya Sansar, PhiUor 
19. Ranjit, Bhatinda 
20. Kaumi Den, Sangrur 
21. Gianwan, Patiala 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCASTING 
(SHAI H. K. L. BHAGAT): (a) Government 
have Aot received any pleas in this regard. 

(b) Ooes not arise. 

(Trans/ationJ 

EncroIIChment Of Government Land In 
MochI 8egh, DeIhl 

893. SHRI GANGA RAM: Will the 




